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Mr. Deputy-Speaker: Next ques-
tion.

DEVALUATION OF STERLING
*997. Sardar Hukam Singh: Will the
NtXixt:ister of Finance be pleased to
state:

(a) whether the attention of the Gov-

ernment o! India has been drawn to
press reports published |n July last re-
garding the further devaluation of
Sterling, or its dislinking from the .ime
rican Dollar; !

(b} whether there is.any agrecment,
understanding, or arrangement with
Britain, regarding the course of the
Exchange Ratio of the .Indian Rupee
with the Pound Ster!iag, ih the ‘event
of any devaluation of ‘%the 'latter, in
terms of the Averlcar) Dollar or its'dis-
linking from that standard of currency;

_ (c) whether aniy g}éps have Eién
taken of provisions riade; by the Goy-
ernment of India to guard agalnst the
unilateral devaluation of thé Pound
Sterling, which :wevld, adversely affect
the vahie of India's Sterling Balances
:n lerms of the American Dollar, and

(d) if s0, what ave those steps?

" The Minister of Revenue suvid Expen
difure (Shet 'Tyagl): (&) Yes, 8ir.

(b} and (¢). No. Sir.
(d) Does not arise.

Sardar Hukam Singh: The hon. Min-
ister must_have noticed the speechof
our hon. Finance Minister in London
when he said that it reouires the
strengthening of the sterling. May 1
know whether any prac¥cal steps have
been suggested for strengthenlng that?

8Shrl Tyagl I caenot really recollect
what my hon. frlend means iy re-
minding sre of the speech. In his ori-
ginal Question he wanted to knew......

S8ardar Huokam 8ingh: The speech
may be left alone. I want to know
whether any practical steps have been
suggested In that conference for
strengthening the Pound.

Shrei T. T. Krlshuamacbarl: The hon.
Fimumce Minister is now in London. [
think the House must be well assur-
ed that all possible steps in the direc-
tlon the hon. Member has indicated
would be taken by him.

Sardar Hukam Slngh: I only want-
ed to draw the attention of the Gov-
eriment to the sveech of the hon. Fin-
ance Minister because hc -had observed
that the sterling had taken a plunge
and we should see that it swims and
not sinks. I wanted te know whether
in that conference any concrete sug-
gestions have been made.
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8hrl Tyagi: The Conference is be-
ing held in camera. In fact, as far as
flnancial matters are concerned. they
cannot be discussed in \ypen. The pro-
ceedings of the conference are top ser-
ret. They are making eftnrts and 1
hope they will {ructify. I am not in a
position Lo disclose any scceeis Lecaiise
they are not only the <cecrets of ihe
Government of India, but the secrets
of other Governments with, which I
cannot take liberties.

Sardar Hukam 8ingh: Are we to pre-
sume that the Government has that in-
formation and in the public interests,
it is not going to discloze it. or that
it has no Information at all?

Mr. Deputy-Speaker: Recally in such
matters, if hon. Members want zny
more information about this matter,
let us wait until the Finance Minicter
comes back. There i9 no.Rood deking
as.to what is in his mind aud what he
has said there. The hon. Minister is
not in a poaition to gtve those details
or if he haa then, he does mot.think it
desirable to give them while the pro-
ceedings are going on there. As soon
as we' find there is some tnrenvenlence,
let us not pursue the maiter and any¥
that the hon. Minister has nuyt got the
information, etc. AL
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Mr. DepulySpeaker: As soon as the
hon. Finance Minister comes, certainly,
I am sure, he will take the House into
confidence if there s rmything to in-
form the House.

Shrl T. N. Singh: 1 put this ques-
tton because reports are appearing {m
the papera that such and such thh:gs
are being done. These reports are
very denmgerous and they atlect the
market, That is why [ put this sues-
tlon to know whether there is uny fa
in the reports that steps are belng
taken by Indla as well as other sterl-
ing countries to raise the price of gold?
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Mr. Deputy-Speaker: Let us not en-
ter into a discussion. We know that
even when top secret matters are be-
ing discussed. journalists have their
own way of inferring things and then
they come out Next questicn.

DECREASE IN POPOUATION (ANDAMANE):

*998. Shrl 8. C. S8amanta: (a) Will
‘the Minister of Home Affairs be pleas-
ed to state what are the causes for the
decrcase in population in the Andaman
and Nicebar Islands according to the
Census of 1951 in comparison with the
Census of 19417

(b) How many new persons were
added to the population there by the
schemne for celonisation and settlement?

(c) Is it a fact that the nonagricul -
tural population In the Islands is more
Bhao six times the ncrlcultunl Ppopula-

00?

(d) It so, what steps have Govern-
ment taken to encourage agricultural
pursuits In order to make the Islands
self-sufficient (n food?

The t Mintsta> of Hoibe Affairs
(Shrl ): (a) The decrease In po-
pulatlon is attributable to numerous
deaths due to starvation, diseas® and
hardship, during the Japanese occupa-
tlon of the Islands from 143 to 1845
and the repatriation of ex-convicts
consequent on the abolition of the
Penal Settlement in the Islands.

(b) 1.854 persons.

(¢) The Census figures sh:7w a popu-
lation of 4.411 agriculturists and 20.650
non-agriculturists. but the latter {iQure
inciudes 12.000 Nicobarese who derive
ttlheip livedihood from coconut planta-

ons.
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(d) The seltlement of refugees from
the mainland and other steps have in-
creased the cullivable area in the An-
damans from 2.500 acres in 1947 to
over 5,000 in 1951. Under the progos-
ed five-year colonization i.an it i3 ex

pected to add another’ 0,000 scres
whlch should result In making the Is-
lands not only self-suMcient but sur-
plus in food.

S8brl 8. C. Saman%a: May 1 know
whether provisional census was taken
In Andamans before the final census?

Sbrl Datar:  Even final censu® has
been taken. and the figures are as
follows, for- Andaman’ snd Nlcobar
Islands: v el

Year No. 7

.- 19510 30871 .
L 1941 33,788)

Shr) 8. C. Samanta: May I know®
whether the disafforestation of the
20000 acres of land mentioned by the
hon. Minister has becen started?

Shr! Datsr: That work 'has been
started.

S8hri 8. C. Ssmaata: May [ know
whether 4.000 agr icultural famiies are
proposed to be taken to Andamans.
and if so, how many have already
been taken?

Shri Datar: 8o far as displaced per-
sons are. concerned. 359 displaced
familica comprising 1.289 persons have
alrcady been provided for there.
(%thers are being graduaily taken
there.

8Shrl 8. C. Samanta: May [ know
whether East Bengal refugees have
been included in that number?

Shrl Datar: They have been,

Sbrl 8. C. Samanta: May I know,
whether In order to Improve agricul-
tural facilities. any llvestock census
bas been taken there and whether
any | overnents have been made as
a result?

Shri Datar: Livestock census has
not yet been taken, but other measures
have been taken., such as the starting
of experimental farms there.

Sirf K. G. Deshitinkl: May I know
what 18 the defieft fn foodgrains In
this Island?

8hri Ostar: I have no information.

8krl Gamndars Menoa: May I know
whether the Government have under
contemplation aoy scheme to Pre-
serve one or two of these Islands foe
rolonisation of people from the West
Coast of India?





